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Will the Minister of Food IUld ~­
cnlture be pleased to state: 

(a) whether it is a fact that al-
most all the States are facing a criti-
cal shortage of wheat and rice; 

(b) it 10, the reasons therefor; 
(c) what action Government have 

taken in view of the grave situation 
ariSing out of the shortage; and 

(d) the total demand made by 
States and how the Centre is likely 
to meet that demand? 

Tbe Deputy MIIl ..... r In the Minis-
try of FOOd IUld AJrionlture (8hrl D • 
... ChaVlUl): (e) and (b). There is a 
shortage of rice and wheat but the 
extent or shortage varies from State 
to State. The shortale of wheat is 
mainly due to two successive years 
or bad production while shortage of 
rice is due to low market arrivals. 

(C) TIle ImPOrt of rice and wheat 
bu been .tAtJ)J)8d \11\ and lanrar 

quantities are now being distributed 
through fair price shops. The licens-
ing control on trade has been tighten-
ed up with a view to ·bringing out 
hqarded stocks and preventing undue 
rise in prices in the open market. 

(d) The requirements of each deft-
cit State are examined in consulta-
tion with the State Government and 
supplies are arranlled keeping in view 
the needs of the other States and the 
overall availahility of foodgrains with 
the Central Government. 

Shrl BlmatBincka: What is the 
total quantity of imported wheat and 
rice in 1963-641 

The Minister of Food 1Uld~­
ture (Shri C. Subnmaalam): In 
1983. the import was round about 4.5 
million tons, and during 1964, it is 
expected that it may reach nearabout 
six million tons. 

Shrl Wmata\aa'ka: What is the 
amount that is being supplied to the 
States per month, roughly? 

Shri D. R. Chavan: During the 
last five to six months. about five lakh 
tons per month is the average offtake. 

Shri B.ameIIhwar Tautla: May I 
know whether it is a fact that in some 
zones, the price of wheat is double 
that ot other zones and if it is so, may 
I know whether the Government will 
reconsider the allocation to the diffe-
rent zones according to their require-
ments? 

Mr. Speaker: It is a suggestion 
for action. 

ShrlVldya Chana Sbukla: 18 it a 
fact that the Government are consi-
dering to abolish the food zones in the 
country to facilitate proper and equi-
table distribution of foodnains in the 
country and, if so, at what stage is it 
lying now? 

8hrl C. 8nbramanlam: That is one 
of the matters under consideration. 
The zonal system cannot be disturbed 
in the midst of a trade aeuon. Dur-
ina: the next harvest seuon we shall 
review the situation aDd take a deci-
sion. 

Shri ... 8. PIUlde:r: May I know 
whether the Madhya Pradesh Govern-
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-' bas made any representation to 
.. tile imported wheat? 

• ..,. C. Sabramaalam: Almost 
-rr State Govermnent has made 
-..-&8tions .. 

~ ~ Ww "'" : tt <rrom ~ 
i "" ~ .-rtf Il'mrIf ~ ~ ~ 
~~lI'm~~~tllT 
_ lniR t f.m;f fiIit t fiIr m 
... ~ ~ If': ~ 'Il1IT if 'Im1f-

1RI't~q;mr~~'IT~~ I 

~-~~:~~ 
"~;rnr~~tfilr~ 
" qm it ....,... ;r ~ t 'm'r _Jffi Ifr~ firoI ~ . ..m: <IT f~ 
.~..rr~tm~ 

~ qt ~ "''''"' t I 

~~.uo~:tm~ 

~~~t~~~~ 
it ;r(Y t, ~ oq1f'{ '3"t' ij; q'Rf ~ 

~ ~ ~..m: ~ ~ t'IT't qm 
_i;.ft~"3'ij'..rr~~1 

8rI Bade: Is it a fact that in 80 
~ States wheat is not given by the 
c..wernment and 50 per cent quota iI 
ad out and therefore the chiet grain-
~ were lying empty without any ....... ' 

IIIIrl D. B. Chana: I tJave already 
... Ied that the demands of the States 
_ met looking to the overall avail-
.tIiJjty of foodgrains in the country. 

8Ilri KrIaImapal SIach: Is the 
Ge.emment aware that the measules 
8Iiopted by them ha ve totally failed 
too control the price with regard to 
dee. and that wheat is selling between 
... 10 to Rs. 40 a maund in ditrerent 
~ of Uttar Pradesh, and, if .a, what 
_ures have the Government adopt-
ed to control the price? 

Wr. SIle8ker: We have got a food 
· .... te IIDd this question can be put 
.am, and not here. 

SIui D. B. Cha_: We are meet-
ing the demands of the State withia 
the overall availability of foodgraina. 

Slarl ......... : in answer to part 
(c), may I know whether the State 
Governments are cooperatinl with 
the Centre in the matter of enforcinl 
control orders against hoarding, etc., 
and if the Goveriunent are thinkln, 
Of a central squad to .ee that hoard-
ing stops completely? 

Slarl C. 8ubramaalam: Ultimately 
action will have to be taken by the 
various State Governments. I do not 
think I have much to complain against 
the State Governments that they are 
non-cooperating. But whether the, 
are doing it elfectively and elllciently 
is a matter of opinion. 

Sbri P. B. Chakranrd: In the con-
text of the functioning of the food 
zones in the country, mar ! know whe-
ther the Government has taken .tepe 
to set up a central pool of foodgrains 
dismantling the food zones' 

Slarl C. SabJoaalalalam: The import 
i. done by the Central Government. 
They store the grains and distribute 
to the various States. In that sense, 
there is a central pool of wheat and 
also rice. 
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Sbrt C. Sabnmaalam: I do not 
think I can give the numbers imme-
diately. 

Shrl Bamaaathan CbeUlar: In vi~ .... 
of the unreasonable attitude of the 
surplus States and in view of the 
difficulties experienced by the dellclt 
States, may J know whether the 
Central Government is seriously con-
sidering the question of issuing a 
directive to these surplus States to 
haVe the zonal restrictions removed! 
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Mr. Speaker: There ought not to 
be such reftections and insinuatioll8. 
Why should he presume that their 
attitude was unreasonable? 

Shri Man 81Dh P. Patel: In view 
of the different habits of consumptl'ln 
Of rice and wheat in different States, 
may I know whether the Government 
have issued strict Instructions to the 
dl1l'erent States about the quantum of 
wheat and rice to be distributed in 
different States? 

Sbrl C, Sabramaalam: Aa a mattnr 
of fact, wheat ia d1.trlbuted only to 
the wheat-consumln, areas g~ner.l1y. 
But We are aloo trying to populariae 
wheat in the non-wheat areas also. 
Therefore, to that extent we distri-
bute wheat to the non-wheat areas 
also and try -to popularise wheat. 

Sbrllllati Jp&aaa 0IwIU.: May I 
know from the Government what 
long-term measure. Government pro-
pose to take to stop the shortag~ of 
foodstuffs? 

8hr1 C. 8abramaalam: I think I 
will be dealing with this matter in 
my reply to the debate. 
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Mr. Speaker: He wants to know 
what would be tbe deftciency and to 
make up that deftciency whether they 
have had talks with any countries GI'.I! 
If so, what are those countrie •. 

Sbrl C. Subramuiam: As tar as 
wheat i. concerned, the main impo<t 
is from U.S.A. under PL 480. In 
addition to that, we Import on CPll'" 
mercial account from Australia and 
some other countries. We are also 
trying to get rice under PL 480 from 
U.S.A. In addition, we make pur-
chases in the South-ea.t Aaian coun-
tria elIo. 
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Shrt P. It. Gha6.: May I know if' 
the shortage in wheat is due to ahor\-
age in production or due to the WJ'OD& 
pollcy of the Government in giviDC, 
wheat to the big chakkl8 instead of' 
supplying wheat to the consumer 
directly through the fair price shop8r 

Mr. Speaker: Is this the informa-
tion he wants from the Govl!l'DlDe'lll 
that their policies are wrong? That 
comment he might have to make, but 
what· is the Information he wata! 
Would the Government say that their 
information is that their policies are 
wrong? 

Sbrl RimmatsInhJl: Just now the 
hon. Minister stated that the Govern-
ment were trying to popularise ecm-
sumption of wheat. May I ~ 
what steps Government have takm· 
so far to popularise consumption of 
wheat? 

Shrl C. Subramaniam: By prepar-
ing various wheat products like 
maida, 11l* and atta, and di8tribu~ 
ti to the people, they are becCllllbllr 
more and more aecustomed to thal 

Shrl D. N. Tlwary: May I kaaw 
whether the Government has sent 
any instructions to the State ~ 
ments or the State Governmema _ 
motu have issued instructions to u. 
District Magistrate. not to ~ 
foodgrains from ration shops to th..c 
owning more than 0IIe acre or _ 
than two or three aeres' of J8IId; If 
so, how the Government thinks tbIIt 
those people will get their foodstutrIIt 

Sbri C Sullramalllam: We mMe 
foodgrain~ available to the ~ 
States taking into consideratiOD ... 
total availability Of foodgralns. '1'IIal 
the State Government. have got 10 
take the decisiOn .. to how they ..,... 
distribute it and to whom they ..... 

dJStnbute It. ~o doubt, we baft .... 
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c.ulsions witb them, but ultimately 
it is the State Government which has 
to take the responsibility, 
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Mr. Speaker: Next Questlon-Shri 
Rameshwar Tantia, 

Sbrl Bamellbwar TaaUa: Question 
No, 33, 

Shrl Ka)Nll' Sbqb: SIr, Question 
No, 56 is an a1lled question and it 
may also be taken uP alona with this. 

Mr. Speaker: If it is convenient for 
the Minister, that too might be 
answered II!onlf 'With 'thilf. Il' he 
feel. that it is not convenient he 
might not answer it. 

The MlDJster of Food aDd ~rlcul­
ture (Shrt C. S..-ramanlam): I think 
it will be slightly different. 

Mr. Speaker: Then only Question, 
No. 33 need be answered. 
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